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IN THE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 70 of 2024

IN THE MATTER OF: 

Deepak Joshi  ...Applicant 

Versus 

State of Uttar Pradesh       …Respondent 

SHORT REPLY ALONG WITH THE AFFIDAVIT ON BEHALF OF 

RESPONDENT NO. 2, EXECUTIVE OFFICER, NAGAR PALIKA, KHODA 

- MAKANPUR

I, Sh. Krishna Kant Mishra aged about 40 years s/o Sh. Ram Lawat Mishra 

is presently posted as Additional Charge as Executive Officer, Nagar 

Palika, Khoda - Makanpur, Ghaziabad, Govt. of Uttar Pradesh, do hereby 

solemnly affirm and state an oath as under.

1. In compliance with the order dated 19.04.2024, an affidavit has been 

filed before this Hon’ble National Green Tribunal as directed in the 

order -

“2. In view of the averments in the application and observations in the 

report of the Joint Committee, we consider it appropriate to have 

response of (1) State of Uttar Pradesh through District Magistrate, 

Ghaziabad, (2) Executive Officer, Nagar Palika, Khoda and (3) Uttar 

Pradesh Pollution Control Board (UPPCB), who stand impleaded as 
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respondents. The Registry is directed to amend and attach memo of 

parties to the application and issue notices to the respondents requiring 

them to file their reply/response within two months at 

judicial-ngt@gov.in preferably in the form of searchable PDF/OCR 

Supported PDF and not in the form of Image PDF. 

3. List for further consideration on 05.07.2024.”

2. That it is respectfully submitted that the office of E.O. Nagar Palika 

Parishad, Khoda-Makanpur, district - Ghaziabad, hereinafter referred to as 

K.NPP KN., established on 10.03.2016, is situated on the border of Uttar 

Pradesh adjacent to East Delhi, encompassing an area of 4.5 square 

kilometres. According to the 2011 census, the population was recorded at 

190,005 with 46,915 buildings. Currently, the estimated population is 

approximately 450,000, and the number of buildings is around 60,000.

3. That it is respectfully submitted that the Solid Waste Disposal in  E.O. Nagar 

Palika Parishad, Khoda-Makanpur, is conducted through outsourcing. The 

NPP has gone into an agreement with the agency for lifting and scientific 

disposal of the solid waste generated within its jurisdiction. That, further for 

the proper segregation at the source the NNP has deployed 49 Tata Ace 

Tippers for door-to-door garbage collection, 14 tractors, and 90 rickshaw 

trolleys. The civic body generates approximately 105.17 metric tons of 

garbage per day. A PowerPoint presentation detailing the ongoing cleaning 

efforts is provided. A true copy of the PDF presentation is attached herewith 

as ANNEXURE 1.

2

37



4. That it is respectfully submitted that since the establishment of the NNP 

KHODA - MAKANPUR, the process of segregation at source has been 

achieved 100% by all the households and therefore this matter is already 

known to the government and administration, as a secondary garbage centre, 

from where it is transported to the waste-to-energy plant of the agency, hired 

for scientific disposal of per day generation of waste, in compliance with 

solid waste management rules, 2016. A true copy of the agreement with the 

agency is annexed here as ANNEXURE 2.

5. That it is respectfully submitted that a tender for the lifting and processing of 

garbage collected behind the vehicle depot from the secondary garbage 

centre point had previously been issued, the term of which has now expired. 

Fresh tenders were completed before the Model Code of Conduct came into 

effect. Upon executing the new contract, a work order has been issued, 

which is attached herewith as Annexure-03.

6. Presently, the scientific disposal of per day generation approx. 1.5 M.T, per 

day generation is scientifically treated by M/S Rolls India. A true copy of 

the photographs executing scientific disposal per day & solid waste 

generation by the agency named M/S Rolls India is annexed as 

ANNEXURE 4.

7. It is respectfully submitted that a scientific disposal site has been developed 

at village Nidari with utilised funds received under Swachh Bharat Mission 

1.0 for the permanent solution for scientific management and disposal of 

solid waste within its jurisdiction. The civil work for the construction of a 90 

TPD processing plant has been completed by the executing agency, C&DS 

Ghaziabad. A true copy of the photos of the site is ANNEXED as 

ANNEXURE 5. 
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8. Further, it is respectfully submitted that the machinery installation work has 

been tendered by the Executive Officer, Nagar Palika, Khoda  However, due 

to the imposition of the model code of conduct, all necessary formalities 

have not been completed, but the technical bid has been completed and often 

further sanctions from the state-level technical committee, the other 

sanctions are under process with an estimated time to be completed by 

December 2024. 

9. That the site will be operational for permanent solid waste management rules 

2016, further progress is under process and is estimated to be completed by 

December 2024.

PRAYER

It is, therefore, most respectfully prayed that this Hon’ble Tribunal may graciously 

be pleased to:

i. To grant us 6 months time, as presently the Solid Waste Management 2016, 

is being temporarily carried out by an agency under control.

ii. Pass any such other order as may deem fit

THROUGH

PRIYANKA SWAMI
Advocate

Counsel for NNP, KHODA - MAKANPUR
F- 13, Ground Floor,
Jangpura Extension,

Date: 23 .06.2024                                                                    New Delhi- 110014
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BEFORE THE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, AT NEW DELHI 

ORIGINAL APPLICATION NO. 70 of 2024 

IN THE MATTER OF: 

Deepak Joshi 

State of Uttar Pradesh 

Versus 

Ghaziabad, Uttar Pradesh presently in Delhí. 

AFFIDAVIT 

concealed therefrom. 

I. Sh. Krishna Kant Mishra aged about 40 years so Sh. Ram Lawat Mishra is 

presently posted as Additional Charge as Executive Officer, Nagar Palika, 

Khoda - Makanpur 
Khoda - Makanpur, Ghaziabad having an office at 

Rs.10) 

NATAFRAL Ga 
d. No. 

Applicant 

APIDTEs 

...Respondent 

1. That I am posted as stated above and well conversant with the facts of the present 

case and as such competent to swear this afidavit before this Tribunal. 

NOTARIAL 

2. That the accompanying report has been drafted by our counsel upon my 

instructions. 

3. That the contents of the accompanying reply are true and correct and the 

knowledge has been derived from official records and nothing material has been 

A 
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VERIFCATION 

Verified on solemn affirmation at New Detthi on this 
thalzibad 

sf SNGH 
/AOCATE 

*GhAAJAD 2\Ro No,. 6041 

OF 

the contents of the foregoing affidavit are true and correct to the best of my 

knowledge and no part of it is false and nothing material has been concealed 

therefrom. 

ATTESTED 

3. Na aem.. 

DEPONENT 

day of JUNE 2024, that 

.Dated..a 
L22.24 

Garitod that Doaunants Ati�avit Sa.Kadamekaisa 
aniliod by Stht.ogy 

DEPONENT 

Su:AM PAL SINGH 
Notar, Ghaziabad 
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